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1 Ayush Agarwal 17-11-2025        12,58,179.00 256451.00
Operational creditors 

(Emp.)
No 0.14 0.00 0.00 1001728.00                           -   

2
Mohd Umar Parvez 

Peerzade
17-11-2025          8,84,645.00 0.00

Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          8,84,645.00 

Under verification as additional 

information is awaited

3 Gurneet Singh 17-11-2025        11,39,712.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00        11,39,712.00 

Under verification as additional 

information is awaited

4 Shashank Kumar Singh 18-11-2025          5,10,111.00 169320.00
Operational creditors 

(Emp.)
No 0.09 0.00 0.00 340791.00                           -   

5 Sakshi Yadav 18-11-2025          8,39,517.79 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          8,39,517.79 

Under verification as additional 

information is awaited

6
Shubham Kumar 

Bhardwaj 
18-11-2025          6,14,616.40 0.00

Operational creditors 

(Emp.)
No 0.00 0.00 0.00 614616.40                           -   

7 Anshu 18-11-2025        20,28,141.00 822373.00
Operational creditors 

(Emp.)
No 0.45 0.00 0.00 1205768.00                           -   

8 Aman Jain 18-11-2025        14,18,135.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00        14,18,135.00 

Under verification as additional 

information is awaited

9 Lella Prathyusha Ratan 18-11-2025        14,83,958.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 1483958.00                           -   

10 Prateek 18-11-2025        15,21,528.70 363360.00
Operational creditors 

(Emp.)
No 0.20 0.00 0.00 1158168.70                           -   

11 Akshay Kumar 18-11-2025        12,52,793.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 1252793.00                           -   

12 Uday Shankar Sinha 18-11-2025        11,66,397.00 396795.00
Operational creditors 

(Emp.)
No 0.22 0.00 0.00 769602.00                           -   

13 Manish Tirugabathina 18-11-2025          9,21,966.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          9,21,966.00 

Under verification as additional 

information is awaited

14 Aman Saxena 19-11-2025          1,95,397.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          1,95,397.00 

Under verification as additional 

information is awaited

15 Nitin Choudhary 19-11-2025          3,28,429.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          3,28,429.00 

Under verification as additional 

information is awaited

16 Manish Kumar 19-11-2025          8,82,751.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          8,82,751.00 

Under verification as additional 

information is awaited

17 Tarun Charan 19-11-2025          4,83,004.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          4,83,004.00 

Under verification as additional 

information is awaited

18 Mohammad Ahsan Khan 19-11-2025          7,24,433.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          7,24,433.00 

Under verification as additional 

information is awaited

19 Anurag Kumar 19-11-2025          6,41,993.00 478929.00
Operational creditors 

(Emp.)
No 0.26 0.00 0.00 163064.00                           -   

20 Aman Singh 20-11-2025          4,39,664.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          4,39,664.00 

Under verification as additional 

information is awaited

Remarks, if any

List of operational creditors (Employees)

Annexure – 6

Name of the corporate debtor: Blu- Smart Mobility Tech Private Limited; Date of commencement of CIRP: 14.10.2025; List of creditors as on: 10.06.2026
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21 Malkeet Singh 20-11-2025          4,50,000.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          4,50,000.00 

Under verification as additional 

information is awaited

22 Hitesh Kumar 22-11-2025          5,55,000.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          5,55,000.00 

Under verification as additional 

information is awaited

23 Rishabh Sood 24-11-2025     1,07,40,859.00 3534179.00
Operational creditors 

(Emp.)
No 1.92 0.00 0.00 7206680.00                           -   

24 Tarique Aziz 24-11-2025          5,00,000.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          5,00,000.00 

Under verification as additional 

information is awaited

25 Juhi Rajput 05-12-2025          3,01,155.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00          3,01,155.00 

Under verification as additional 

information is awaited

26 Avesh Jindal 11-12-2025        10,29,304.00 318539.00
Operational creditors 

(Emp.)
No 0.17 0.00 0.00 710765.00                           -   

27 Abhinav Tiwari 11-12-2025        29,18,665.00 0.00
Operational creditors 

(Emp.)
No 0.00 0.00 0.00 0.00        29,18,665.00 

Under verification as additional 

information is awaited

    3,52,30,353.89 6339946.00 3.44 0.00 0.00 15907934.10    1,29,82,473.79 

Claims have been provisionally collated/admitted based on the documents and declarations submitted, in accordance with the Insolvency and Bankruptcy Code, 2016 and other available records of the corporate debtor. The 

collated/admitted amounts are subject to revision upon verification of records and receipt of additional supporting documents, as per applicable provisions. 


